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IN THE HIGH CQURT OF JUDICATURE FOR RAJASTHAN AT JODHPFUR
CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF

OCTOBER-201%
KIND OF CASES PREVIOUS INSTITUEION DISPOSAL CLOSING
BALANCE DB SB TOTAL| L.B. DB SB[ rorai BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 8958 0 28 28 0 0 22 22 8964
CIVIL SECOND APPEAL 2827 0 21 21 0 0 9 9 2839
EX. FIRST APPEAL 45 0 0 0 0 0 )] 0 45
YEX, SECOND APPEAL 6 0 2 2 0 0 0 0 8
CIVIL MISC. APPEAL 27277 27 229 | 256 0 9 276 285 27248
CIVIL REVISION 587 i 9 9 0 0 7 7 589
CIVIL REVIEW 442 7 4 11 0 1 32 33 420
CUSTA (CUSTOM APPEAL) 7 1 ] 1 ] 0 0 ] 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 ] 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 406 2 0 2 ] 0 0 0 408
W.T. A 7 0 ] 0 0 0 0 0 7
SALES TAX REVISIONS 801 0 0 0 0 0 0 0 801
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 - 0 0 0 - 0 0 1
COMPANY APPLS. 16 0 0 0 0 - 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATEON 10 0 0 0 0 0 0 0 10
ELECTION PETITION 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL ( CIVIL) 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL { WRIT) 1553 69 0 69 0 41 0 41 1581
C1VIL CONTEMPT 2992 5 73 78 0 5 29 34 3036
CIVIL WRIT 51149 29 1902 | 1931 0 24 1186 | 1210 51870
00S 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 256 2 0 2 0 8 0 8 250
CROSS OBJECTION 848 0 5 5 0 0 7 7 846
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL *A" 98238 142 | 2273 | 2415 0 88 1568 | 1656 98997
CRIMINAL SIDE
MURDER REFERENCE 3 0 0 0 0 1 0 1 2
CRIMINAL APPEAL 19936 12 113 125 0 15 37 52 20009
CRIMINAL REVISION 8403 0 125 125 0 ] 50 50 8478
s 82 Ok PG 6343 o | s06 [sos| o | o | 303 | 303 | 6546
75,438 & 435 R P.C. 1106 o 1279 (1279 o | o | 1221 | 1221 | 1164
CR. CONT. PETITION 5 0 1 1 0 0 0 0 6
CRIMINAL REFERENCE 0 0 0 0 0 0 1] 0 0
HABES CORPUS 101 20 0 20 0 26 0 26 95
CR.LTO A 463 1 24 25 0 1 5 6 482
CRILW 235 22 18 4 0 10 9 19 256
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTALB 36596 55 20660 | 2121 0 53 1625 1678 37039
TOTALA+B 134834 197 4339 | 4536 0 141 3193 3334 136036
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OCTORER

MISC, CASES
BA STAY W[ PPEAL, REY
CRIMINAL INTER APFL.}

BAIL APPL. IN CRIMINAL

TOTAL A+B+CADAEAF

APPEAL 623 25 51 76 0 15 59 74 625
REVISTon o e 1702 0 95 1 95 | 0 0 | ¥ 49 1748
WIS PETITION 5019 0 | 420 [420] 0 0 | 195 | 195 5244
A 6o | ol e |lelo|ol2]| 2 | 7
CRIMINAL CONT, PETITION 0 0 0 0 0 0 0
LAV TOAPPEAL 0 o | o ol o | o | o 0 0
CRIMINAL MISC. APPLICATION 80 0 iy 14 0 0 . . 77
TOTAL -C 7493 25 586 | 611 0 15 322 337 7767
CRIMINAL TRANSFER PET. 62 0 5 5 0 0 0 0 67
STAY IN HARES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 62 0 5 5 0 0 0 0 67
TOTAL C+D 7355 25 591 | 616 0 15 322 337 7834
TOTAL A+B+C+D 142389 222 4930 | 5152 0 156 | 3515 | 3671 143870
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 13 0 0 0 0 0 0 0 13
STAY IN CENTRAL EXCISE APPEAL 8 0 0 0 0 0 0 0 8
STAY IN SALES TAX KEV. 32 0 0 0 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 834 0 17 17 0 0 17 17 834
STAY IN CIVIL SECOND APPEAL 317 0 2{0 20 0 0 9 9 328
STAY IN CIVIL MISC. APPEAL 2934 15 125 | 140 0 15 57 72 3002
STAY IN CIVIL REVISION 164 0 9 9 0 0 5 5 168
STAY [N CIVIL REVIEW 4 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 ] 0 0 0 0 0 0
STAY IN TRANS FER APPL. 34 0 15 15 0 0 39 39 10
STAY IN CMAP.. 8 0 0 0 0 0 0 0 8
STAY IN SPL. APPEAL (WRIT) 843 65 0 65 ¢ 3 0 31 877
STAY [N WRIT PET. 21828 27 1798 | 1825 0 17 1156 1173 22480
TOTAL -E 27019 107 1984 | 2091 0 63 1283 | 1346 27764
CIVIL MISC. APLN. 1151 6 53 59 0 8 50 58 1152
CIVIL MISC. CASE 3059 111 61 172 0 38 53 91 3140
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 41 0 5 5 0 0 0 0 46
CIVIL TRANSFER APPLICATION 58 0 15 15 0 0 41 41 32
TOTAL-F 4309 117 134 | 251 0 46 144 190 4370
TOTAL E+F 31328 224 2118 | 2342 0 109 1427 1536 32134
173717 446 7048 | 7494 0 265 | 4942 5207 176004
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